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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH, AHMEDABAD 

RA14"/O.A./-A/( 	198J 

Applicant (s). 

i 	Adv. for the 
Petitioner (s). 

Versus 

Respondent (s). 

Adv. for the 
Respondent (s) 
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C0-1714 : Hon *ble  ir. P.M. Joshi .. Judicial Member 

Hon'ble Mr. II.M. Singh .. Administrative Member 

17.10.1989 

Mr. Xvier learned counsel for the petitioner 

has sent a z telegram reporting his sic3ess. r. 

R.M. Vin for the respondents present. The case be 

posted after a week for admission. 
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